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Opening of Schools by NRIs

4651. SHRIMATI VASUNDHARA
RAJE: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a)whetheragroup of professional Indi-
ans in the Gulf have expressed their keen-
ness to set up schools in the country;

(b) it S0, the details thereof; and

(c) the reaction of the Union Govern-
ment thereto?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF HUMAN RESOURCE DEVEL-
OPMENT (DEPARTMENT OF EDUCATION
AND DEPARTMENT OF CULTURE
(KUMARI SELJA) : (a) No request from pro-
fessional Indians in the Gulf for opening of
schools in India has been received by the
Government.

(b) and (c). Do not arise. *
Polluting Industries in Orissa

4652. SHRI ARJUN CHARAN SETHI:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state the names of
the industnial units igentified in Orissa under
the action plan for poliution control?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): The informa-
tion regarding the industries that have been
iidentified in Orissa under the Action Plan is
*contained inthe documeatentitled “Pollution
Control Status (compliance)in .18 categories
of industries in India” published by the Cen-
tral Pollution Controi Board, Delhi, which is
available in the Library of the Parliament.

Centre for Cultural resources and
Tralning )

4653. SHRI NAWAL KISHORE RAL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:
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(a) the broad objectives ofthe Centre for
Cultural Resources and Training;

(b) whether periodic reviews have been
made to asses the activities of the Centre;

(c) if so, the achievements and defi-
ciences pointed out in the last review;

(d) if not, whether the Government pro-
pose to conduct a review 1o ensure that the
activities of the Centre are in consonance
with the policies of the Government; and

(e) if so, the details thereot?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF HUMAN RESOURCE DEVEL-
OPMENT (DEPARTMENT OF EDUCATION
AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) The broad objectives
of the Centre for Cultural Resources and
Training are:

— to enable teachers from different
regions to share knowledge of their culture
with others and creat a sense of appreciation
for the diversity and richness of India's cul-
tural heritage:

—enable teachers to acquire knowl-
edge of the use of ants and crafts in the
service of education;

—create an awareness of India's cul-
tural heritage within the frame-work of time,
space and art form and inculcate a sense of
appreciation of the multiple levels of cultural
interaction in the country:

—generale an approach to teaching
and learning that will enable the younger
g« ~eration to achieve a spiritual emotional
a~d.ntellectualintegration of their personal-
ity and contribute towards the qualitative
eniichment of their lives.

(b) The'assessment of the activities of
the Centre is made through the Annual
Performance Reportwhich s also laidonthe
Table of the House each year. The accounts
of the Centre are audited by the Comptroller
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and Auditor General of India each year,
which also covers the efficiency-cum-per-
formance audit.

(c) The activities ot the Centre conform
to the objectives for which it was set up.

(d) and (e) . Do not arise.
Proposal for Diveision of Forest land

4654. SHRI SHRAVAN KUMAR
PATEL:

SHRIR.SURENDERREDDY:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the newsitem ¢ap-
tioned “Maharashtra out to violate Forest

Act again”appearing inthe ‘indian Express’

dated November 14, 1992;

(b) if so. whether Government of Ma-
harashtra has submitted another proposal
fordiversion of 1500 hactares forestlandfor

. rehabilitation of the people displaced by
Sardar Sarovar Project; and

(c)if so, the reaction of the Government
thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT ANDFOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes. Sir.

(C) After examination of the proposal,
cenain gssential lacking details have been

sought from the State Government of Ma-
harashtra Qn 24.11.1992.

[Transiation]
Reseyvation of Berths for MPs
4655. SHRIGOVINDRAO NIKAM: Will
the Minister of RAILWAYS be pleased 10

state:

* {a) whether some berths were earlier
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keptreservedforthe Members of Parligment
in each of the trains;

(b) if so, whether the Government pro-
pose to reintroduce that arrangement;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (d). A limited number of
berths/seats have been earmarked by vari-
ous trains from Delhi for the journeys of
Members of Parliament, their spouses and
companions. Those berths are reservedfrom
the Parliament House Reservation Office.
This arrangement is still in vogue.

[English)
Tiger Census in Sunderbans

4656. SHR! SANAT KUMAR MANDAL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased 10 state:

(a) whather the tirst intensive tiger cen-
sus, done with the help of computers, in
Sunderbans in West Bengal, has recently
been completed;

‘(b) whether the Government have as-
certained the census figure;

(c) if so, the details theraof; and

(d) the position of the present cansus as
compared to the last one?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) Field work
for tiger census in Sunderbans was con-
ducted during the period from 16.11.92 to
22.11.92 using pug mark tracing method.
Analysts of the data generated by tield work
followed by computer analysis of different
parameters of measurements of the pug mark
traces is currently under way.





